2. Director General (Postal S,erviCes).

- By M.P. Singh, Vice Chairman -

| to withdraw this Original Application. Permission is

. Tribunal 1if ‘he still feels aggrieved and so advised.

CENTPAL ADMJN ISTRA‘I‘IVE. 'IRIBUNAL, JABALPUR BENCH
C]RCUIT COURT S ITT ING AT GWALIOR
Original Application No, 5'77 of 2005
Gwalior, this the 23rd day of June, 2005

Hon'ble Shri M.P. Sipoh, Vice Chairman
Hon'ble Shri Madan Mohan, Judicial Member

Hameer Singh Narwarlya. Husband s Name 3

Shri‘Samle, aged about 46 years, Occupation 3

Nii, R/0. Balarpura Tehsil, Ater, _ .
Distt. Bhirﬁo . f : ‘eo e Applicant

(By Advocate - whri Alok Katare on behalf of Shri Arun
. Katare) v

"Ver-Sus'

1. Union of ‘India, through
- Secretary, Ministry of Communication,

New Delhi.

New Dt.lhi. o

3.-4‘ 'Superintendent. Postal Services,
‘Charbal Division, Near Railway
Station, Morena (MP). _ _ .es Respondents

0 R DE R (Orglz

'rhe iearred cOunSel for the applicant seeks permiss ion

granted. Accordingly., this Original Application is dismissed

as withdrawn with liberty tO the applicant to apprOach the

(Madan Mohan) | o ‘ (M.P. Singh)
Judicigl Menber } ' Vice Chajrman
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